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Centra! Administrative Tribunal , Principal Bench

Original Appl ication No.2572 of 1999

M.A. No. 388/2000

New Delhi , this the 23rd day of February, 2000

Hon'ble Mr. S. R. Adige, Vice Chairman(A)
Hon'ble Mr.Kuldip Singh,Member (J)

Shri Atam Prakash Sharma

S/o Late Shri Bhagwan Das
R/o 473, Rishi Nagar, Shakurbasti ,
Del hi-110 034. - Appl icant

( By .Advocate — Shr i S . P . Shar.ma )

Versus

1  . The Un i on of Ind i a,

through the Secretary,
Ministry of Rural Development,
Kr i sh i Bhawan

New DeIh i-110'003.

2 . The Un i on Pub I i c Serv i ce Co.mn i ss i on

through i ts Secretary,
Shahajehan Road,
New Delhi . - Respondents

(By .Advocate — Shri V.S.R, K.''ishna)

0 R D E R(ORA.L)

By Hon'ble Mr . S . R . .Ad i ge . Vice Chairman (.A)

1 . Heard both sides.

2. Nei ther side denies that recruit men t s have

to be made in acordance with the Recruitment .Rules

which were prevai l ing at the point of ti me when the

vacancies arose.

3. Respondents amended the Recruitment Rules in

1 993 V i de not i f i cat i on dated 2? . 5 . 93 (.Anne.xure P-21 ) .

Therefore, vacancies that arose prior to 27.5.93 would

have to be fi I Ied in accordance with the recrui tment

rules in forc-e.prior to the amend me n t s .
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4. Under the circusmtances, this OA is disposed

of by direct ing respondents to examine whether

vacancies of Statist ical investigator Grade-I in the

promot ion quota became avai lable between 25.4,91 , on

which date appl icant became el igible for consideration

for promotion as per rules then prevai I ing^and 27.5.93

on which date the amendments to the recruitment rules

were not ified, and if vacancies did e.xist, cons i de r

appl icant s case for promot ion as Stat ist ical

Invest igator Grade—I in accordance with rules and

instructions on the subject. In the event appl icant

is promoted, he shal l be enti tled to al l consequential

benefi ts- flow ing theref rom in accordance wi th rules

and instructions.

These direct ions should be impiemen ted

within 3 months from the date of receipt of a copy of

this crdsp. No costs.

CKu dip slingh) (S.R.Adig/)
Member (J) Vice Chairman (.A)
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